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350 . SHRI GEORGE JOSEPH UN-
O CKAL: Will h inister of RAILWAYS be 
p ased 0 state: 

(a) the funds sanctioned during the 
curr n year for the modification of Alwaye 
(Sou hero Railway) railway station; and 

(b) the time Ii ely to be taken to com-
p the ork? 

THE ISTER OF STATE OF THE 
lNISTRV OF RAILWAYS (SHRt 

OHAVRAO SC DIA): (a) Rs. 1.36 
khs. 

(b) Works of construction of s ation 
building, retiring rooms and provision of 
cement concrete paving of main platform 
ha e commenced and are Ii ety to be com-
peed by 1989·90. 

Road overbridge in Dattapada 

3505. SHRt A OOPCHA JO SH H: 
lilt e inisterofRAJLWAYSbepleasedto 

state: 
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(c) the tim by which 0 is Ii Iy to 
s arted on this proj ct? 

th 

THE INISTER 0 STA OF THE 
TRY OF R ILWAYS (SHRI 
VR 0 SC1NDIA): ( ) Ve • Si . 

nali d. Th ov rail cost of th rk is Rs. 
750.88 lakhs wnich ill e shared by h 
Rail ys (Rs. 164.76 I khs) nd th om-
bay unicip I Corpora io (Rs. 86.121 kh ). 

(c) The Railway and th 80mb y 
unicipal Corper tion h v air ady t k n 

up the tender work in h nd and will t ke up 
the execution of th wor on th ir respectiv 
portions, after finalisation of the tender . 

rvlce Are Approach Schem 

3506. SHRI PRAKASH CHANDRA: 
Will the Minister of FINANCE be pi ased to 
state: (a) whether the Service Ar a Ap-
proach scheme has come into effect during 
th month of April 1989; 

(b) whether any complaint regarding 
malpractices and harassment of the villag .. 
ers by banks has been received by Govern-
ment; and 

(c) if so, the action taken/proposed to 
be taken by ~overnment againstthe officia's 
responsible therefore? 

THE MINISTER OF STATE I THE 
DEPART ENT OF ECO OMIC AFFAIRS 
I THE I 1STRY OF FINA CE (SHRI 
EDUARDO FALEIRO): a} Yes, Sir. 
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(b) and (c). R rve Bank of India (RBI) 
reponed that it has not received atrf 

compIa' of malpracticeslharassment of 
village by b oks. Th ResetVe Bank of 

India. under th guidelines' sued 10r t 
impIemen ation or tile Service Area Approach 
h adv' ed th ban that ther hould 
no di ruption In th credit flow to th rural 

or. They were also advi ed that all appIi. 
cation rewed by ban branch under 
GoY mment Sponsored Scheme upto 
31.3.1989. hould be di po ed of by he 
concerned branche · thems Iv even it t 
sanctionJdisburs men may spill over b 
yond 31.3.1989. Th ban readvi edto 
impl m nt th new approach in a flex Ibl 
mann r a not to cau ny inconveni nee 

to borrowers and adopt positiv and 
helpful attitude toward borrower ' probl ms. 
Th controlJing offic rs of branches ar 
required to make visit 0 branches and 

51 t the branche in solving problem . 
During their visits they also hear gri vanees 
of borrower . Borrower can al 0 approach 
high r level offic r for r dres at of gri v-
o s. 

( Trans/ation] 

9Penlng of Bank Br nch In dhya 
Prad h 

3507. SHRI KAMMODJLAL JATAV: 
Will the Minister of FINANCE be pleased 0 

. tat: 

(8) the names of district in Madhya 
Prada h where the bank branches have not 
·be n opened so far; 

(b) wh ther Government propose to 
open the bank branches at bJock d~velop
m nt office level; 

(c) if so. the time by which this will be 
done; and 

(d) if not. the reasons therefore? 

THE ISTER OF STATE me 
DEPARllAENT OF ECONOMIC AFFAIRS 

THE 'ISTRY OF F ANCE (SHRI 
EOUARDOFAlEtAO):(a) ReserveBa of 
India (ABI) h reported that there are no 
districts in hya Pradesh where banks 
h not opened any branches at the centres 
allotted to them under the current Branch 
licensing Policy for 1985·90. 

(b) to (d). Presumably. the question 
rei es to opening of bank branches at Block 
Headquarter ~ Under the current Policy t ABI 
has alloned two centres a1 Block Headquar-
ters. namelv. Bad Rajpur in Bastar District 

nd Sehore in Sehare District. 0 oth r 
Bloc H adquarters have been consid rw.f 
for aHotmen as th y ar banked centres. 
Th Aajgam hore Kshetriya Gram in Ban 
to whom these two centres were allotted has 
opened its branch at Sehor. and has urren-
dered licence issued for centre Bade Aapur 
which ha be n recently re-allo ted to Union 
Bank of India tor openi 9 its branch expedi-
tiously. Since th allotment of centres und r 
tne current Branch Licensing Policy and 
S rvice Area Approach has been romp ted. 
there i no proposat to open additiooal bank 
bran h at Block Headquarters in Madhya 
Pradesh. 

(English) 

Export by STC 

3508. DR. V. VENKATESH: WID the 
Ministerof COMMERCE be pleased to state: 

(a) whether Government have taken 
steps to improve the functioning of the State 
T fading Corporation of India; 

(b) if so. the details thereof; and 

(c) the exports made by the Corporation 
-during the last two years and amount of 
oreign exchange earned out of such exports 
with details of exports made to differeld 




